CENTRAL ADMINISTRATIVE TRISUNAL
‘ PRINCIPAL BENCHINEW OLLHI

New Delhi, tris the 274 Getcber, 1294,

Hen'bls Shri J.P.Sharma, Mamber {3}

nontble Shri H.K.,Singh , Meamber (B )

Sh. Mohsin Ali s/e Sh., Ghulam Panjaton c/o
Shri H.5,5asena, B=61, vivek UVihar,
Near Ram Mandir, Delhi=- 110 092,

P .gpp licant

By Acvocates= None
Versus

1. Director Public Grievances (On Outy) By name
to the Railway Minisver, Railway Bosrd,
OfFice of the Minister for Ralluays, Rail
Bhawan, New Oelni= 110 001,

2. Union Uf India through the Gelo {UN Outy)

by neme Nor thern Railuay, Bar gda House, »
New Uelni= 110x001. e RESpONUENT S,

By Advpcatei-

CROER{OAAL

HONBBLE 3HRIJ,.P,SHRRMAY MEMBER(J)

None fer the applic&nts has appsured even second
time. The office hus raised several cbjections wiich
haye not been complied with. It appears that the

applicant is not intermsted in pursuinyg thne matter

—
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‘i ‘ : - -
Thirefore, this case is dismissed for REABXER&x not

prosecuting anu as defective ons,
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